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| TEM No. 8 Court No. 8 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Crim nal Appeal No. 1301/2001
KALPANA MAZUVDAR Appel lant (s)
VERSUS
STATE OF ORI SSA Respondent (s)

( Ofice Report regarding paynment of Fee to A C )
Wth

Crl.A No.1303/2001
Date : 18/11/2002 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTI CE H K. SEMA

For Appellant (s)
M. K'S. Bhati, Adv. (AC)

For Respondent (s)
M . Radha Shyam Jena, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Rs. 750/- is ordered.
. SP1

(S. Thapar) (V. P. Tyagi) @@
PS to Registrar Court Master @@
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